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Certificates to qualifying ITI candidates

1428. SHRI RASHEED MASOOD: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether it is a fact that the candidates qualifying I'TIs have not been

getting the certificates in time;
(b) if so, the steps taken to improve this situation; and

(¢) the number of the candidates who have qualified ITIs and are yet to

receive the certificates throughout the country?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKUNNIL SURESH): (a) Yes, sir

(b) and (c¢) Directorate General of Employment and Training has taken up the
task of issuing pending certificates in a campaign mode under which States have
been asked to provide details of candidates who are yet to get certificates and a
system of centralized printing of the certificates for such candidates has been put in
place. As a result 12,80,317 (Twelve Lakh Eighty Thousand, Three Hundred
Seventeen) pending certificates have been printed and sent to various States in last
seven months. On the basis of information available, the major pendency now
remains with respect to Uttar Pradesh and Odisha wherein around 1.56 lakh and

74,000 certificates respectively remains to be issued.
Eradication of child labour

429. SHRI DEVENDER GOUD T.: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the details of schemes and their objectives being implemented by

Government for elimination of child labour in all its forms;

(b) the year-wise and State-wise details of child labour in the country, and

its percentage of increase/decrease during the last five years;

+Original notice of the question was received in Hindi.



